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ANNEXURE No.I
CHARGE

6. That, you - DGO while working as Supcrvisor in the office
of Child Development Project Office at Mulabagilu in Kolar
failed to visit and inspect Anganwadi centres coming,
within the jurisdiction and monitor proper use of
nutritious food products supplied for the benefit of the
children attending anganwadi centres and thereby you
DGO have failed to maintain absolute integrity and
devotion to duty, the act of which is unbecoming of
public/ Government Servant and thereby you - DGO have

committed misconduct as enumerated under Rule 3(1)(i),
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(ii) and (iii) of Karnataka Civil Services(Conduct) Rules,
1966.

ANNEXURE No.II

STATEMENT OF IMPUTATIONS OF MISCONDUCT

7.

On the complaint filed by  Sri.V.Nagaraja S/o
Vidyaranyappa R/o Madderi village, Kuppampalya post,
Tayalur Hobli, Mulabagilu Taluk, Kolar District (hereinafter
referred to as ‘complainant’ for short) against
Sri.H.M.Rudresh - Child Development Project Officer,
Mulabagilu Taluk, Kolar District alleging that he being
public/Government servant, has committed misconduct,
an investigation was taken up under section 9 of the
Karnataka Lokayukta Act, 1984

According to the complainant: Only two children are
attending the Anganwadi school at K.Hosahalli village.
Sri.H.M.Rudresh and the teacher of Anganwadi school
have been showing false attendance of 25 children and are

availing the benefit of 23 students for themselves.

. After taking up the investigation, Superintendent of Police,

Karnataka Lokayukta at Kolar was asked to investigate
and submit report regarding the allegations. S.P. in turn
got conducted the investigation from Sri.S.Manjunath —
Police Inspector, Karnataka Lokayukta at Kolar
(hereinafter referred to as Investigating Officer, I.O. No.1
for short). The 1.0. has submitted his report dated
16/8/2012 wherein he has stated Sri.H.M.Rudresh was

responsible for not properly supervising the anganwadi by
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making periodical visits on account of which nutritious
food product supplied to Anganwadi was misused.
Further, investigation was taken up in the matter and S.P,
Karnataka Lokayukta, Kolar was asked to submit further
report regarding the role of Smt.Bharathi Bai in the misue
of food products supplied to Anganwadi. S.P. in turn got
conducted the investigation from Sri.Munikrishna, Police
Inspector, Karnataka Lokayukta at Kolar (hereinafter
referred to as Investigating Officer, 1.O. No.2 for short). He
has submitted report dated 20/11/ 2015 wherein he has
stated it was the duty of Smt.Bharati Bai as supervisor to
visit and inspect Anganwadi centres and monitor proper
use of supply of nutritious food products to Anganwadi
centers and she failed in her duties and obligations.
Copies of both investigation reports were sent to the DGO
for her reply. DGO submitted her reply which is not
convincing to drop the proceedings.
A careful consideration of the material on record shows
that:
DGO-Smt.Bharati Bai while working as Supervisor in
the office of Child Development Project Office at
Mulabagilu in Kolar was required to visit and inspect
anganwadi centers coming within the jurisdiction and
monitor proper use of nutritious food products supplied
for the benefit of the children attending anganwadi
centers.
She had failed in her duty as a result of which

nutritious food products supplied to Anganwadi school
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at K.Hosahalli village in Mulabagilu Taluk for the benefit
of 25 children has been misused since only two children

were attending the said anganwadi center.

13. Since the said facts and materials on record prima facie

14.

15.
16.

17.

show that DGO has committed misconduct under Rule
3(1)i) (i) and (i) of KCS (Conduct) Rules 1966,
recommendation is made under section 12(3) of Karnataka
Lokayukta Act, 1984 to the Competent Authority to initiate
Disciplinary Proceedings against the DGO under Rule 14-A
of K.C.S. (CCA) Rules, 1957. Accordingly, the Competent
Authority initiated Disciplinary Proceedings against the
DGO and entrusted the enquiry to the Hon’ble
Upalokayukta under Rule 14-A of KCS(CCA) Rules. Hence,
the charge.
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GOVERNMENT OF KARNATAKA

)

KARNATAKA LOKAYUKTA

I ————————— ——

No.UPLOK-2/DE/75/2017 /ARE-8 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560001
_.Date: 29th August, 2022. .. ..

~ RECOMMENDATION . il

Sub: Departmental Inquiry against Smt. Bharathi
Bai, Anganawadi Supervisor, Women and
Child Development Department, Mulbagilu
Taluk, Kolar District-reg.,

Ref: 1) Government Order No.s3e0g 301 3B 2016,
Bengaluru, dated: 12/01/2017.

2) Nomination Order No.UPLOK-2/DE/75/
2017, Bengaluru, dated: 18/01/2017 of
Upalokayukta, State of Karnataka, Bengaluru.

3) Inquiry Report dated: 26/08/2022 of

Additional Registrar of Enquiries-8, Karnataka
Lokayukta, Bengaluru.

kkkkk

The Government by its order dated: 12/01/2017 initiated
the disciplinary proceedings against Smt. Bharathi Bai,
Anganawadi Supervisor, Women and Child Development

Department, Mulbagilu Taluk, Kolar District (hcreinafter

L.




referred to as Delinquent Government Official, for short as DGO)

3

and entrusted the Departmental Inquiry to this Institution.

. This Institution by ~Nomination Order No.UPLOK-2/DE/75/

2017, Bengaluru, dated: 18/01/2017 nominated Additional
Registrar of Enquiries-8, Karnataka Lokayukta, Bengaluru, as

the Inquiry Officer to frame charges and to conduct

Departmental Inquiry against DGO _[or_the alleged charge of

misconduct, said to have been committed by her.

3.

The DGO, Smt. Bharathi Bai, Anganawadi-Supervisor, Women
and Child Development Departntent, Mulbagilu Taluk, Kolar
District was tried for the following charges:

ANNEXURE No.I
CHARGE

That, you-DGO while working as Supervisor in the
office of Child Development Project Office at Mulabagilu
in Kolar failed to visit and inspect Anganwadi centres
coming within the jurisdiction and monitor proper use of
nutritious food products supplied for the benefit of the
children attending anganwadi centres and thereby you-
DGO have failed to maintain absolute integrity and
devotion to duty, the act of which is unbecoming of
public/Government Servant and thereby you-DGO have
committed misconduct as enumerated under Rule 3(1)(1),
(ii) and (iii) of Karnataka Civil Services(Conduct) Rules,

1966
\/)_



4.

The Inquiry Officer (Additional R}egistrar of Enquiries-8) on

Eroper apprec.ia’gn of oral and aocam_en’:ary_ evidence has held

that, the Disciplinary Authority has Proved’ the charges leveled

against DGO, Smt. Bharathi Bal, Angah-e_t-{ﬂadi Supervisor,
Women and Child Development Department, Mulbagilu Taluk,

Kolar District.

On perusal of the~Inquiry-~Report—,~~in~or.der:to_-:proveuthe guilt-of ——

the DGO, the Disciplinary Authority has examined two witnesses
i.e., PW-1 and PW-2 and Ex. P-1 to P-7 documents were got
marked. In fact, DGO.was also examined herself as DW-1 and

Ex. D-1 to D-3 documents were got marked.

On re—consid;aration of Inquiry Report and taking note of the
totality of the circumstances of the case, I do not find any reason
to interfere with the findings recorded by the Inquiry Officer.
Therefore, it is hereby recommended to the Government to

accept the report of the Inquiry Officer.

As per the First Oral Statement of DGO furnished by the Inquiry

Officer, DGO, Smt. Bharathi Bai will retire from service on

L

31/05/2028.




8. Having regard to

- — —_— e —-

the nature of charge ‘Proved’ against DGO,

Smt. Bharathi Bai, Anganawadi Supervisor, Women and Child

Deveiopment Department, Mulbagilu Taluk, Kolar District and
on consideration of the totality of circumstances:-

“It is hereby recommended to the Government to
impose penaltX of rwirtihholding one an_n_ual increment
payable to DGO, Smt. Bharathi Bai, - Anganawadji
Supervisor, Women and Child Development
Department, Mulbagilu Taluk, Kolar District with

cumulative effect”.

9. Action taken in the matter shall be intimated to this Authority.

Connected records are enclosed herewith.

L > 9822

(JUSTICE K.N.PHANEENDRA)
UPALOKAYUKTA-2,
STATE OF KARNATAKA.



